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Forest officers 

 
 1963.   SHRI LALLU SINGH:  
    SHRIMATI REKHA VERMA: 
 
 Will the Minister of Environment, Forest and Climate change be pleased to state: 
 

(a) the details of the rules formulated and implemented by the Government for appointing 
forest officers; 

(b) whether several States are not complying with these rules, if so, the details thereof and 
the reasons therefor; 

(c) whether the untrained forest officers are being  appointed arbitrarily in Maharashtra 
and if so, the reasons therefor; and  

(d) whether these officers have passed departmental examinations and if not, the reasons 
therefor? 

 
 

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  

(DR. MAHESH SHARMA) 

 
(a) to (d) : The information is being collected from all the states, and will be laid on the 

table of the house. 
 

*** 
 
 
 
 
 


